2. The Divisional Railway ‘Manager

‘dt, 11,1,96 (A-1) confirming the order of the remova

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

0.A,N0,1366/96 ) ' Date of Orddar: 27,11,96
BETWERN &

Syed Yakoob ‘ .« Hppligant,

AND

1, The General Manager,
S5.C.Rly., Rail Nilayam,
Secunderabad,

{Personnel), Hyderabad Division,
5.C.Rly,, Rail Nilayam,

Secunderabad, «» Respondents,
Counsel for the Applicant ' e» Mr, K.Gangadhar
Counsel for the Respondents es Mr,V.Rajeswara Rao
CORAM;

HON'BIE SHRI R.RANGARAJAN : MEMBER (ADMM,)
HON'BLE SHRI B.S. JAI PARAMESHWAR @ MEMBER (JUDL,)

J( Oral order as per Hon'ble Shri R.Rahgarajan,Membex (Mdmn,) X

Heard Mr,X.Gangadhar, learned counsel for the

and Mr,V,.,Rajeswara Rao, learned standing counsel for
respordents,
2, The applicant while working as Machinist unde:

removed from service

wie.f, 26,4,82 for his unauthor
He filed a revision petition to the General Manager ¥

also diSposed.of by the impugned order No, P,90/HYB /i

disciplinary authority and the appellate authority.
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3.

of the reviewing authority. The applicant submits tf

This OA is filed challenging the order dt., 11,

1,96

rat hé

has filed the revision petition to the Genefal Manager but

the same was disposed of by the Additional General Mg

is not competent to dispose of the revision petition

only the General Manager who is competent to dispose

revision petition, The learned standing counsel suby

this contention is not taken as one of the grounds

and hence adjudicating that is not permissible,

4, When the orderxr of reviewing authority dt, 11,1

glaring at our face we cannot ignore the plea even i

\nager who
It is
of the

hits that

in the 0A

L.96 is

F it is

not one of the plea). Hence the contention of the respondents

cannot be upheld,

5. The second contention of the applicant is th

it under

Rule 25 of Railway Servants Disciplinary Appeal Rule$ the A.G,M

is competent to dispose of the review petition, We |
this rﬁle. When a revision petition is filed after
is disposed of by the appellate authorit% only the G
Manager is competent to dispose of the révision peti
none else, In view of the above the second contentig
AGM can dispose.of the revision petition is not, bo me
HenCe this contention. is

the rules, also rejected,

6, In view of what is stated ébove, the impugned
11,1,96 has to be set aside and the case has to be, rd
'to the General Manager'(R-l) to dispose of the revis]

in accordance with the rules,

Te In the result, the impugned order dt, 11,1,96
and the case is remitted back to R-1 to dispose of h

petition in accordance with the rules,

lave perused
the case
eneral
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8. The OA is ordered accordingly at the admissipn

stage itself, No costs,

( §.570A1_pARAMESHHAR ) ( RRANGARATAN )
___—Mefiber (Judl.) ' Member (Admn, )

' (Dgctated in Open Court)
sd _ .
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0.A.NO,1356/96

Copy. to:

1. The Ganspal fManager, South Central RaAluay,
Railnilayam, Secunderahbad.

2. The Divisional Railuay Manager, (Personnzl),
Hyderabad Division, South Central Railway,
Railnilayam, Jocunderabad,

. Cna copy to Mr.K.3angadhar, Adirocate,CAT,Hy

4. One copy to Mr..Rajeswar Rao, Addl.CGSC

5. One copy to g&brary,CﬁT,Hyderabad.

5., Ona duplicate copy.

YLKR
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,CAT,Hyderabs
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THI CENTRJL AOMINISTRSTIVE TRIBUNAL -
HYDIR:E-D BENCH-HYDE?HS{D

THZ HCR'BLE SHRI RLRANGARY ZAN: M(A)
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M(J)-
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